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MOST RESPECTFULLY SHOWETH :

I, S R Annadurai, aged about 50 years working as an Executive Officer at the

Thiruvaiyaru Town Panchayat, do hereby solemnly affirm and state as follows:

1. T'have read and understand the grievances stated by the applicant.

2. T am conversant with the facts of the present case and competent to file this
report.



STATEMENT OF FACTS

3. It is humbly submitted that the present petiﬁon has been filed for an immediate
cessation of illegal dumping of waste in survey no. 334 and 338 in
Thiruvaiyaru Village, Thiruvaiyaru Taluk, Thanjavur District.

REPLY TO FACTS OF THE CASE:

1. Survey No. 334 & it Sub Divisions (1to5):

1.

ii.

iii.

It is submitted that as Cited in Annexure , the Survey no. 334 &
it Sub Divisions (1 to 5) comes under the limit of Thiruvaiyaru Town
Panchayat. In General Total Population of Thiruvaiyaru Town
Panchayat comprises of 17,389 and has 15 wards. Sanitation process
has been carried out by 20 permanent sanitary staffs and 65
outsourcing staffs through 02 Tractors , 02 Tata Ace, 01 SML Mini
Lorry and 05 BOV vehicles. Quantitative collection of Domestic
Wastes consists of 7000kgs and Commercial wastes consists of
800kgs in a daily manner. No dumping of any new wastes in that
particular site, as it consists only of legacy wastes in which Solid
Waste Management Work is being carried in an ongoing manner. In
addition to this, a new Crematorium had been set up for Public
Availability and no people will use the old graveyard site which is
mentioned by the petitioner.

It is humbly submitted that under Rule (8) of the Plastic waste
(Management and Handling) Rules, 2016, Removal of Legacy Waste
dumped in Kumbakonam salai Dumping Yard through Bio-Mining
process has been carried out in Thiruvaiyaru Town Panchayat
since 2018 in the fore mentioned survey No. 334-1,2,3 4&5 with an
extent of 12300 Sq.m at an estimate cost of 111,90 Lakhs and as a
result of this Total Quantity of 17328 cu.m of Dumped Legacy
wastes was being cleared by the process of Bio-mining and
Administrative Sanction for this purpose was accorded by Director
of Town Panchayats, Chennai Roc No. 8866/2018/E4 dated
16.10.2018 is being annexed herewith and marked as Annexure . In
addition to this, Proposal for the clearance of total quantity of 4813
cu.m (As per Anna University Report), legacy wastes at an estimate
of 40.00Lakhs is being sent to the government and no Wastes being
dumped near the River Cauvery Basin as Mentioned by the
Petitioner.

In General Administrative point of View, I respectfully Submitted
that Thiruvaiyaru being Commercial Centre consists of Huge
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Floating Population, in which Large Amount of Wastes Generated is
being handled in a Challenging Manner. For this Purpose, Micro-
Compost Centres (MCC) are being Set up in OSR Land of
Approved Layouts, so that the cumulative Accumulation of
Generated Garbage / Wastes gets reduced effectively.

It is clearly stated against the statement Filed by the Petitioner , the
Government is having a keen Observation over the Process of
Waste Clearance in a Surgical Manner by implementing various
schemes such as setting up a Proposal for STP Cum FSTP, in which
Recycled Water will be Used for [rrigation Purpose.

. Area Below The Survey No. 334(0Old Graveyard Site) :

It is submitted that as cited in Annexure , the marked area in the
respective survey number.334 in which old graveyard exists where the
dumped legacy wastes exits comes under the control of BDO of Rural
Panchayat and measures are being taken for the effective disposal of the
legacy wastes in an expedite manner.

. Survey No. 337:

It is submitted that as cited in Annexure » a canal flows through the
area in the respective survey number and no wastes are being dumped
along the above mentioned site and also the Tamilnadu Pollution
Control Board after inspection certified that River basin is waste-free.

Survey No. 338:

It is submitted that as cited in Annexure , area belongs to the Private
institution and there is no wastes get dumped in the area of this
respective survey number .

. It is submitted that solid waste management Rules, 2016 Total quantity

of segregated / Recycled wastes under distinct items in Thiruvaiyaru
Town Panchayat is as follows:

Year Quantity of Recycled Wastes
2022-2023 20,18,154 Tons
2023-2024 (Till Feb) 23,85,162 Tons

Segregation / Recycling process leads to the conservation of
natural environment and thereby enhancing the diversity of flora and
fauna hence promoting the safe standards mentioned in Environmental
protection Act, 1986. It is humbly stated that the detailed report is being
annexed herewith and marked as Annexure




6. It is humbly submitted that in Thiruvaiyaru Town Panchayat as per the
guidelines stated in Waste (Disposal and Management ) Act 2023,
making awareness among public regarding recycling process through
SHGs and annual turnover obtained through selling of recycling
materials is as follows:

Year Quantity Sold Amount
2022-2023 71,236 kgs Rs. 3,33,294/-
2023-2024 (Till Feb) 57,236 kgs Rs. 2,66,559/-

7. Despite the lack of workforce, Generation of Natural Fertilizer in
Thiruvaiyaru Town Panchayat :

Year Quantity Sold Amount
2022-2023 5,571 kgs Rs. 9,700/-
2023-2024 (Till Feb) 13,430 kgs Rs. 20,285/-

Generation of Earthworm Manure:

Year Quantity Sold Amount
2022-2023 384 kgs Rs. 2,270/-
2023-2024 (Till Feb) 107 kgs Rs. 870/-

8. It is submitted that in accordance with Municipal and Solid Waste
(Management and Handling) Rules, 2000. In Thiruvaiyaru Town
Panchayat, Segregated Dry wastes which includes Plastic / Polythene
bags are being sent to chettinad cement factory in a periodical manner
for process of recycling:

Year Quantity Sent
2022-2023 75.3 Tons
2023-2024 (Till Feb) 72.59 Tons

9. It is humbly submitted that, in accordance with the Administrative
Sanction issued by Director of Town Panchayats, Chennai Roc No.
6814/2021/24 dated 04.03.2024, Under SBM 2.0 Scheme, Setting up of
New STP cum FSTP Plant (1 MLD) at Kumbakonam salai Compost
Yard of Thiruvaiyaru Town Panchayat is in furtherance stage for faecal
sludge and septage Management with Decanting facility at an estimate

of Rs. 5.00 Crores and is being annexed herewith and marked as
Annexure




Plea for Perennial Solution:

1. It is humbly submitted that as per the guidelines and norms
prescribed in G.O. (MS) No 23 dated. 21.02.2024 of MAWS
department, as the key performance indicators and norms preparation
works for solid waste management by Head of our Department is in
progress and then the solid management work will be implemented
by phenomenon of Privatization through tendering by our Head of
Department which eliminates the problems of man-power shortage in
the area of Sanitation as Annexure

2. It is submitted as per the proceedings of Director of Town
Panchayats ROC No 7207/2020/E2 dated: 22/05/2023, separate
MCC (Micro Composting Centre) for every ULB is being accorded
for the purpose of waste management and manure generation in
every small parts (Connecting hubs) of the city. In Thiruvaiyaru
Town Panchayat, MCC shed was constructed in Survey No. 403/41
with a total extent of 1650sq.m at an estimation of 11.00 Lakhs at
Raja Nagar so that large quantity accumulation of cumulative wastes
gets reduced and waste disposal process can be done rapidly is being
annexed here with Annexure

3. In these state of Affairs, as marked in Annexure  waste in dump
yard has been cleared periodically, preventing environmental hazard
and it is therefore pleaded before this Hon’ble Tribunal to provide the
sufficient time — period of over 6 months in a way to achieve
Garbage- free city under SBM-Urban 2.0 (SBM-U 2.0) and
ameliorate the disposal mechanisms.

4. It is also pleaded to constitute a separate committee to examine the
SWM wing of every ULB’s and to constitute a separate
administrative structure (Hierarchy of Posts) dedicated solely for the
purpose of sanitation and will not be covered under the purview of
Executive duties.

Dated :03 .10.2024
iCer,

e3[l6]24

Thiruvaiyaru Town Panchayat,
Thanjavur District.
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Directorate of Town Panchayats

Annexure I - STP and STP cum FSTP

sTP
) Capacity .
St Name of the Name of Town (MLD) Technol 1&D Estu:tait ad Funding pattern

No. District Panchayat p= echnology | (km) i‘:kh: GOI- | State- | ULB-

50% 33% 17%

1 [Chengalpattu Karunkuzhi 1.00 4.50 420.00 210,00 138.60 71.40

2 |Tiruvanamalai Chengam 1.00 7.70 363.00 181.50 119.79 61.71
3 [Tirupathur Alangayam 1.00 4.60 334.00 167.00 110.22 56.78
4 |Dharmapuri Karimangalam 1.00 1.00 274.00 137.00 90.42 46.58
5 |Dharmapuri Pennagaram 1.00 C‘\’;::"‘;f‘t;d 1.00 | 37800 | 180.00 | 12474 | 64.26
6 |Ariyalur Udayarpalayam 1.00 4.35 380.00 190.00 125.40 64.60
7 |Perambalur Kurumbalur 1.00 4.35 385.00 192.50 127.05 65.45
8 |Ramanathapuram |Mudukulathur 1.60 2.50 455.00 227.50 150.15 77.35
9 |Cuddalore Pennadam 2.00 3.00 630.00 315.00 207.90 107.10
Total 10.00 33.00 | 3619.00 | 1809.50 | 1194.27 | 615.23

STP cum FSTP
Capacity
S. | Nameofthe | NameofTown | (MLD) | . 1ap |Estimated Fuinding patsern
echnology cost in

No. District Panchayat ste lestT {Km) Lakhs GOI - State - uLB -

i 50% 33% 17%

10 |Chengalpattu Thirukalukundram 2.00 | 0.02 6.00 760.00 380.00 250.80 129.20
11 |Thanjavur Tiruvaiyaru 1.00 | 0.01 1.25 500.00 250.00 165.00 85.00
12 |Sivagangai Pudhuvayal 1.00 | 0.01 Constructed 2.00 540.00 270.00 178.20 91.80
13 |pudhukottai Tuppur 100 |0.01| WA | 445 | ss0.00 | 20000 | 191.40 | 98.60
14 |Madurai T. Kallupatti 1.00 | 0.01 4.45 662.00 331.00 218.46 112.54
15 |Madurai Peraiyur 1.00 | 0.01 3.00 682.00 341.00 225.06 115.94
Total 7.00 | 0.07 21.15 | 3724.00 | 1862.00 | 1228.92 | 633.08

// By Order//

Sd/- Kiran Gurrala
Director of Town Panchayats

<
Arm- W"”“'ﬂ%

For Director

-
et

[
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Directorate of Town Panchayat
Annexure II - Decanting Facility
As per SBM 2,0
. Estimate | Guidelines, Cost per
Sl. Name of the Nan;:;:the aZOP::a;;znl Amount | facility is Rs 6.00 Lakh
No. District P {Rs in
Panchayat census Lakh
akh) | Go1r |GoTN| uLB
1 |Thanjavur Orathanadu 10247 28.75 3.00 1.98 | 23.77
2 |Thanjavur Vallam 16758 28.50 3.00 1.98 | 23.52
3 |Nagapattinam [Velankanni 11108 15.15 3.00 1.98 | 10.17
4 |Trichy Manachanallur 25931 15.00 3.00 1.98 | 10.02
Total 87.40 12.00 | 7.92 | 67.48

Sd/- Kiran Gurrala
Director of Town Panchayats

// By Order//

/L)n» Wwﬂ’ﬁ%c?’o@w:

For Director

o
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ABSTRACT

Establishment ~ Town Panchayats Administration - Fixation of new norms
for uniformity of posts in all the Town Panchayats - Creation of Additional /
New posts - Redeployment of Excess posts- Orders - Issued.
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Municipal Administration and Water Supply (TP.1) Department

.-~ G:0.(Ms) No.23 Dated:21.02.2024
A < (SlgpaeTEnal Spar@ 2055
: -y Gemudlasg!, r&l-9)
L Already read:
T Gf’.’O}f(Ms)No.li-SO, Rural Development  Department,
: _Dated: 02.06.1987.
- 2 G.0.(Ms)No.92, Rural Development Department,
Tees Y Dated: 22.04.1993.
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Read also:

3. From the Director of Town Panchayats Letter

Roc. No. 7815/2023/A3, Dated: 25.05.2023 and 24.01.2024.
33K Bk ok
ORDER: ‘

The Director of Town Panchayats in his letter 3™ read above has
stated that, the Town Panchayat area covers an extent of 6388.204 Sqg.km,
which accounts 4.91% of total area of the State and 62.65% of the Urban
area and has a population of 80,74,608 (as per 2011 census) which
accounts 11.20% of total population of the State and 23.12% of Urban
population. As of now, there are 490 Town Panchayats under Town
Panchayats Administration and Town Panchayats are governed by the
Tamil Nadu Urban Local Bodies Act, 1998. The Town Panchayats are
classified into four Grades based on the income as detailed below:-

Si.
No. Grade Minimum yearly income (Rs. In Lakh) lr::r.u?lja:?:: |
(1) (2) (3) (4)
1 | Special Grade Above Rs.200.00 Lakh. 62
2 | Selection Grade | Above Rs.100.00 Lakh upto Rs.200.00 Lakh. 179
3 | Grade -I | Above Rs.50.00 Lakh upto Rs.100.00 Lakh. 190
4 | Grade-II Upto Rs.50.00 Lakh. 59
by ~ Total 490
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At present, there are 17 Zonal Assistant Director of Town Panchayat
Offices comprising of 490 Town Panchayats in 37 Districts as detailed
below:-

St - Zone District | Speciaﬁraizgﬁ?ozﬁwn = e .+ | Total
No. Grade Grade Grade-I | Grade-II
(1) (2) (3) (4) (5) (6) (7) (8)
1 | Kancheepuram Kancheepuram 2 i 0 0 3
Chengalpattu 3 0 3 0 6
2 | Thiruvallur Thiruvallur 1 4 3 0 8
Vellore Vellore 0 1 3 0 4
Ranipet 1 3 4 0 ol
Thiruppathur 1 1 1 0 3
Tiruvannamalai 2 2 3 3 10
4 | Dharmapuri Dharmapuri 1 7 2 0 10
Krishnagiri 0 5 0 1 6
5 | Salem Salem 6 9 12 4 31
Namakkal 2 8 8 1 19
6 | Erode Erade 4 i1 19 8 42
Tiruppur 1 6 5 3 15
Coimbatore Coimbatore 11 8 12 2 33
Udhagamandalam | The Nilgiris 1 8 2 0 11
Cuddalore Cuddalore 2 7 4 1 14
Villupuram 1 3 2 1
Kallakurichi 1 3 1 0
10 | Thanjavur Thanjavur 0 10 6 4 20
Nagapattinam il 0 3 0
Mayiladuthurai l 0 2 2 0
Thiruvarur [*==0 | 4 3 0
11 | Thiruchirappalli Thiruchirappalli 2 | 4 8 0 14
Perambalur 0 i 0 1 S 4
| Ariyalur 0 0 il 1
| Pudukkottai Calky 5 3 0
12 | Dindigul | Dindigul Y R 6 1 23
Karur 1 1 4 2
13 | Madurai Madurai AT = D 5 0
Virudhunagar 0 3 2
14 |Theni Theni 0 12 7/ 3 22
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| 15 |Sivagangai | Sivagangai [ o 4 | s |
e bl ™ __';ﬁman—athapuram ‘ 0 1 | 6 ll 0 2 |

16 |Tirunelveli | Tirunelveli T T e 4|. o | 17
| Tenkasi =2 4 e 17
J Thoothukudi 0 2 ST R 18
17 [Nagercol | Kanniyakuman 2 10 27 ST
) g ~ Total| 62 179 | 190 59 | 490

2. The Director of Town Panchayats has further stated that the
main purpose for creation of Town Panchayat department is to address the
issue of urbanization and rapid expansion of urban areas, it provides basic
amenities and infrastructure facilities and thus facilitates to improve the
living standard of the people. The core functions are “water supply, solid
waste management, public health and sanitation, provision of street lights,
laying of roads, construction of bridges and pavements, underground
drainage, storm water drain”. Apart from this, issue of “building plan
approval, trade license, birth & death certificates, to assess and collect
property tax, profession tax, water charges etc.,” are other important works
being performed,

Further, the scheme works introduced by both the Central and
State Government are being implemented and apart from this, General Fund
works that are implemented in all the 490 Town Panchayats in the District
level are also monitored by the Directorate. With regard to implementation
of these works, issuing Administrative Sanction, Technical Sanction,
submission of Utilization Certificate and Completion Report (UCRCR) to the
Government are also the duties and responsibilities of the Directorate. In the
recent years, both the Central and State Government have announced a
number of scheme works for the benefit of the people.

3. Further, the Director of Town Panchayats has stated that
various schemes and works are being implemented by the Town Panchayats
Department at present i.e. Housing for All, Swachh Bharat Mission (SBM),
Swachh Bharat Mission 2.0 (SBM 2.0), Atal Mission for Rejuvenation and
Urban Transformation (AMRUT), Atal Mission for Rejuvenation and Urban
Transformation (AMRUT 2.0), Solid Waste Management, Under Ground
Sewerage Scheme, Capital Grant Fund, Tamil Nadu Water Supply and
Drainage Board - Combined Water Supply Scheme (TWAD-CWSS),
Operation and Maintenance Gap Filling Fund, National Bank for Agriculture
and Rural Development (NABARD), Sateliite Town, Tamil Nadu Urban Road
Infrastructure Project (TURIP), Open Defecation Free, Drought Relief,
Flood Management, Deendayal Antyodaya Yojana-National Urban Livelihoods
Mission (DAY-NULM), Integrated Urban Development Mission (IubDM),
Kalaignar Nagarpura Mempattu Thittam (KNMT), Namakku Namme Thittam
(Urban), Septage Management System, Heritage Town, Tourism,
Park improvement, Special Area Development Programme, Tamil Nadu
innovation initiatives (TANII), State Balanced Growth Fund (SBGF),
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Pilgrimage Rejuvenation and Spiritual Heritage Augmentation Drive
(PRASHAD), Members of Parliament Local Area Development (MPLAD),
Member of Legislative Assembly Local Area Development (MLALAD),
Swedesh dharsan, Anganwadi Maintenance, Environment Protection and
Renewable Energy Fund, Heritage City Development and Augmentation
Yojana (HRIDAY) and Jalsakthi Abhiyan.

4, The Director of Town Panchayats has also stated that, the Town
Panchayats has been assigned with enormous duties and responsibilities in
spite of the fact that only a limited number of Staff strength being
sanctioned to Town Panchayats as follows:

1 _
si Total Mo. of Posts
N . Name of the Post In =
by Sanctioned P Vacant |
position
| (1) {2) (3) (4) (5) |
Executive Officer (Special Grade)
1 (Pre-revised Classification) 47 40 7
Executive Officer (Selection Grade) ' }
| 2 (Pre-revised Classification) 187 163 24
Executive Officer (Grade-I)
3 (Pre-revised Classification) 194 186 8
Executive Officer (Grade-II)
4 | (Pre-revised Classification) 62 55 7
5 | Head Clerk 62 44 18
6 | Junior Assistant 813 702 111
7 | Typist s 16 10 6
8 | Bill Collector 885 575 310
9 | Record Clerk 191 175 16
10 | Office Assistant 347 290 57
11 | Sanitary Officer 3 2 1
12 | Sanitary Inspector 65 56 S
| 13 | Electrician (Street Light) 150 142 8
| 14 | Electrician (Water Supply) 77 e R
| 15 | Fitter 125 114 11
16 | Sanitary Supervisor 352 309 43
17 | Cleanliness Worker 6185 5357 828
18 | Watchman (Office) 95 70 25
19 | Bus Stand Watchman 17 16 1
20 | Driver 210 1785 = - 32
21 | Plumber 1 gk 0
|_22 | Bus Stand Bill Collector 18 14 4 |
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| 23 | Meter Reader 90 | 34 | s |
24 | Water Supply Maintenance 919 823 96
25 | Street Light Helper - 5 76 . 64 12
26 | Others 217 177 40
27 | Junior Engineer 166 160 6
28 | Overseer 138 10 128
29 | Work Inspector 45 45 0
Total | 11703 9883 | 1820

5t The Director of Town Panchayats has further added that the
existing norms of posts have been revised for the Town Panchayats in
G.0. (Ms) No.92, Rural Development Department, Dated: 22.04.1993,
However, posts have not been sanctioned uniformly as per the aforesaid
Government Order. There is no creation of new posts in Town Panchayats,
since 2000. Due to rapid urbanization, more number of schemes have been
newly introduced both by Central and State Government which increases the
work load and responsibilities to manifolds. But the staff strength remains
the same that had been sanctioned by the Government way back on
assessing the work load and the scheme works then existed at the time of
origin. In G.0. (Ms) No.10, Municipal Administration and Water Supply
(ME.1) Department, Dated: 23.01.2023, revised norms have been fixed and
created new posts as per the new norms in Municipalities. Hence, as per the
present needs of the Town Panchayats, the Director of Town Panchayats has
arrived and furnished the new norms as follows:-

[ | Norms Proposed ’
Wing Name of the post ! sé’::‘;i' sﬂf:::“ | aies | arade
(62 TPs) | (179 Tps) | (190 TPs) | (59 TPs)
(1) (2) (3) (4) (5) (6) |
> Head Clerk i 1 | 0 0
i 2 Junior Assistant 2 4 2 2 .
& 8 o |Bill Collector 2 72 2 i ]
© % £ | Typist cum Data Entry '
& -g 2 Operator L 1 2 2
o Record Clerk 1 1 1 1
< Office Assistant | 1 1 1 1
Sub-Total i 8 7 7 6
Sanitary Officer 1 0 | 0 0
%’ i @ | Sanitary Inspector 0 1 I 0 0 |
é g E # Assistant Sanitary Inspector 0 D ) 0 -
| | Sanitary Supervisor | 2 1 1 1
2 [ Sub-Total | 3 2 2 1
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E’ Assistant Engineer * 1% 0 0 0 i
E} 2 | Junior Engineer * 7 0 | S 0 | S
£ 5 Overseer * L 0 ‘_ 0 e 0
E Work Inspector 1 ] 1
Sub-Total 2 | 1
5 .
e ] ;
3 €= # Junior Engineer (Planning)* 1 1% 1* 0]
- 83
o
Sub-Total ; i 2T i 0 _i
| Grand Total 14 11 11 8
# New posts l
* Post proposed on cluster basis i
6. Based on the above norms, the Director of Town Panchayats

has proposed to create 2,140 new post such as

179 Head Clerk post,

36 Bill Collector post, 474 Typist cum Data Entry Operator post, 299 Record
Clerk post, 143 Office Assistant post, 59 Sanitary Officer post, 114 Sanitary

Inspector post,

190 Assistant Sanitary Inspector post,

200 Sanitary

Supervisor post, 31 Assistant Engineer post,48 Junior Engineer post,
76 Overseer post, 76 Work Inspector post, 215 Junior Engineer (Planning)
post and 12 Excess post of Junior Assistant to be surrendered. Further, the
Director of Town Panchayats has stated that the expenditure expected for
the above 2,140 posts will be borne from the General Fund of the concerned
Town Panchayats as detailed below:

Expenditure for one Total Expenditure ‘
Blo-ofs b R [Rs. In Lakh]
=ik Name of the post prﬁ;itssed 0§1es. n =i One
Ny {Additional | month (;ne Year month One year
‘ / New) average ve;age average average pay |
| pay pay pay _I
(1 2y {3) (4) (5) (6) (7)
Head Clerk |
3 3 ’ 850.60
1 _ (Level-10) (20600-75900) 179 0 396. | 4752; _“_70 884 50.608
Junior Assistant |
2 | (Level-8) (19500-71900) 0 - Al gt l 4'48"? TR | O'EOO
| Bill Collector |
; ; h ! .568
3 (Level-8) (19500-71900) 36 0.374 4.488 13.464 16_1 5 g
Typist cum Data Entry |
4 | Operator (Level -8) (19500- | 474 0.374 4,488 177.276 2127.312
71900)
Record Clerk i
5 (Level-2) (159&)_-58500) 2 - 299 fl O.fBOS 3.6?60 | 91.195 1094.340‘ 2
Office Assistant I
| (Level-1) (15700-58100) 143 0.302 _3.624 J '43.186 3 518,232”




E (Sfe“vizr_ylg)ﬁé:rzoo_133100-) o 0695 | 8340 ‘:}1.5; 492.060 .
|8 f’fe”vi;?_rz;)“?g;g_l30400) "* 114 0.680 | 8.160 | 77.520 930.240
| o ?f:\ifssfftli?”(i;;ycgfi’?;cég; 190 0.396 | 4.752 75.240 902.880
BES L RERT  Es a
e R ghizy || o pe 0723 | 8676 | 22413 | 268.956
L2 zg\g ?nlg;;e(ee,rseaoo-mlsom i QRS | B | SRR e
33 ?L\;ize—erm ST e 8.160 51.680 -620.160“—
2 \(Ai\:\r/tll-%s)pacgggo-71900) = 0374 | 4488 | 28.424 341.088
._15 ]gﬁgxi(c;rlir;g)zi?;e;égiir;rg:gé) : 215 0.680 8.160 146.200 1754.400 ”
i Total 2140 | 7.356 | 88.272 | 034.815 | 11217.780

7 In G.O. (Ms) No.139, Municipal Administration and Water Supply
(TP.1) Department, Dated: 03.10.2022, permission was accorded to the
Executive Officers of Town Panchayats to engage Private Service Provider /
Agency / Contractor to operate and maintain the Street Light System, Water
Supply System, Under Ground Sewerage System and Solid Waste
Management activities on contract basis for a period of three years following
the Tamil Nadu Tender Transparency Act. In pursuant to the aforesaid
Government Order, the following posts of 8,130 viz. Electrician (Street
Light), Electrician (Water Supply), Fitter, Cleanliness Worker, Watchman
(Office), Bus Stand Bill Collector, Bus Stand Watchman, Driver, Plumber,
Meter Reader, Water Supply Maintenance, Street Light Helper and other
posts are to be outsourced. Out of which, 7,061 posts are in position and
1,069 post are vacant. The savings amount arises towards surrender of
above regular post are worked out approximately as Rs.299.841 crore per
annum.

8. The Director of Town Panchayats has explained that the above
mentioned 1,069 vacant posts are not filled up and will be outsourced in
order to curtail the recurring establishment expenditure. Further, the saving
clause protection is provided to the present 7,061 incumbents who are
working in the above said categories upto their retirements and these posts
will not be filled up.

9, Hence, the Director of Town Panchayats has requested the
Government to fix the proposed norms for creation of post in Town
Panchayats as mentioned at para 5 and 6 above and also requested to
sanction 2,140 additional / new post.
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10.  After carefull examination of the proposal of Director of Town
Papchayats, the Government hereby -orders to fix the new norms for
uniformity of posts in all the Town Panchayats as follows:

1) Norms for posts fixed in Town Panchavyats

: ) X Norms Fixed
Win N f th t Special | Selection | :
> ages PSS Grade Grade f;gd.fpi Gsrgqrepn
(62 TPs) | (179 TPs) | ¢ s) | (59 TPs)
(1) (2) (3) (4) (5) (6)
Head Clerk 1 1 0 0
& | Junior Assistant 2 1 2
—
© ¥ o/ Bill Collector 2 .- 2 2 1
0GE . - 1
§ € £ | Typist cum Data Entry Operator 1 il ' 1 1
2 £ | Record Clerk 1 1 0 0
& Office Assistant 1 1 1 1 1
Sub-Total 8 7 6 5
Sanitary Officer = _ 1 0 | 0 0 camd
uE Sanitary Inspector | 0 1 0 0
o ® .E | # Assistant Sanitary 0 0 5 0
& 2 2 | Inspector** _
Sanitary Supervisor [ 2 1 L 1
Sub-Total 3 2 7 1
o Assistant Engineer * 0.5 0 0 0
"g o | Junior Engineer * 0 0.5 0.5 0.5
g § | Overseer * 0 0.5 | 0.5 0.5
m 1
£ Work Inspector | 1 , 0 0 1
Sub-Total 1.5 i 1 2
| o
£L o :
R -gE # Junior Engineer (Planning)* 3 0.5 |  0.25 0.25
- 8
o
Sub-Total g 0.5 0.25 0.25
Grand Total i3.5 10.5 9.25 l 8.25
# New posts - **Rules have to be framed separately for the post |
of Assistant Sanitary Inspector.
* Post fixed on cluster basis
(Assistant Engineer* - one post for two Special Grade Town
Panchayats;
Junior Engineer/ Overseer* - one post for two Selection Grade,
Grade-I and Grade -1II Town Panchayats;
Junior Engineer (Planning)* - one post for each Special Grade,
one post for two Selection Grade, one post for four Grade-I and
| Grade-II Town Panchayats.)

S S S e
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As per the new norms fixed at para 10 above for the 490 Town
Panchayats, the Government hereby orders for creation of additional / new
posts of 1,861 in Town Panchayats as detailed below subject to the

the recruitment should be made only for the 352 Town

Panchayats that have surplus funds to sustain the recurrent liabilities and for
the remaining 138 Town Panchayats, recruitment should be done only after
they show a surplus enough to sustain the additional costs for two
continuous financial years:

N repoiSted ost as per re:aoils:;d Ezt(:::s iR e
\ Sl Name of the i v e p - P / New
Wing of as per sanctioned as per as per
No. post < - : posts now
TPs | revised strength revised | revised
craated
norms norms norms
(1) (2) (3) (4) (5) (6) (7) (8) (2)
i fpll < - =)0 (7+49) (6-7)
1 Head Clerk | 241 62 62 0 179
. 2 Junior Assistant 801 813 801 -12 0
£ 3 Bill Collector 921 885 885 0 36 |
w ©
N =g - } 3
[ Typist cum Data 490 |
| §§ £ 4 Entry Dperator 490 16 16 0 474
E
‘ 2 5 Record Clerk 241 191 191 0 50
|
i 2 Office Assistant 490 347 347 0 143
! Sub Total (A) 3184 2314 2302 -12 882
|
7 Sanitary Officer 62 ) 3 0 59
=
© 8 | Sanitary Inspector | 490 179 65 65 0 114
2o —
L3 Assistant Sanitary
_g 9 Inspector i90 0 0 0 150
%
Sanitary
10 Slipervises 552 352 352 0 200
Sub-Total (B) 083 420 420 0 563
o 11 Assistant Engineer 31 0 0 0 <l
£
§ @ 12 | Junior Engineer jst 214 166 166 0 48
: i H |
'gg 2 g Overseer 214 138 138 0 76
o i4 Work Inspector 121 45 45 0 76
g |
T
Sub-Total (C) J 580 349 349 (4] 231 I
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3] | T T ]'— == i
£ p Junior Engine | ‘ |
EEE ngineer | ' i
L 52 12 (Planning) | 499 215 | 0 | o 0 215
x | 5 |
| o] SR i
Sub-Total(P) | | 215 | o | o | © 215 |
Grand Total s ] o ' - P |
(A+B+C+D) | i 3071 | -12 1891 |

12. As per the new norms fixed at para 10 above, the total number

of post, pay level and scale of pay for each Grade of Town Panchayats are
given in the Annexure-I1,11, III and IV which are annexed to this Government
Order.

13. As per the new norms of post fixed at para 10 above for the

Town Panchayats the following Guidelines / Instructions are also issued:-

(M

(i)

(i)

(iv)

v)

(vi)

In total of 490 Town Panchayats, Regular employees under General
Administration who are working in the post of Driver, Watchman
(office), Bus stand (Watchman), Bus stand (Bill Collector) and Others;
Regular employees under Engineering Wing who are working in the
post of Electrician (Water Supply), Electrician (Street Light), Fitter,
Plumber, Meter Reader, Water Supply Maintenance and Street Light
Helper; Regular employees under Public Health Wing who are working
in the post of Cleanliness worker are deemed to be surrendered to
the Government after their retirement and no new appointments
should be made to these posts. Further, the above posts will
be outsourced by engaging through Private Service Provider / Agency/
Contractor. At present, in respect of the persons who are working in
the above posts shall be eligible for service benefits viz., the
compassionate ground appointment as per the prevailing Rules/
G.0s./Guidelines etc.

In case of the post of Executive Officer is vacant in a Town Panchayat,
additional charge arrangement shall be given to the nearest Town
Panchayat Executive Officer.

The Director of Town Panchayats is empowered to rationalize the
employees where there is excess posts to where there is demand in
Town Panchayats.

If employees where there is excess in specific posts than the
sanctioned strength they are allowed to be redeployed in other Town
Panchayats where the same posts are vacant.

The employees who are working in the posts of regular time scale of
pay other than the post fixed as per new norms shall be allowed to
work till their retirement and then the posts will vanish.

As per the new norms prescribed for Grade-1I, Grade-I, Selection
Grade and Special Grade Town Panchayats, apart from the posts
already sanctioned and retained, the cadre strength shall be fixed as
8.25 in Grade-II Town Panchayats, 9.25 in Grade-1 Town Panchayats,
10.5 in Selection Grade Town Panchayats and 13.5 in Special Grade
Town Panchayats. The excess posts will become vanishing post after
their retirement other than the post fixed as per new norms.
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(vii) The Director of Town Panchayats is directed to take necessary
action to fill up the vacant posts and the newly created posts as per
the new norms in accordance with the prevailing Rules/G.O.s/
Guidelines/Instructions/Conditions etc.

14. This order issues with the concurrence of Finance Department vide
its U.O (efile) No.6187/ Finance (Infra-III) Department, Dated 01.02.2024.
(BY ORDER OF THE GOVERNOR) '

DR.D.KARTHIKEYAN
PRINCIPAL SECRETARY TO GOVERNMENT

To
The Director of Town Panchayats, Chennai-600 028.
All the District Collectors. (Through the Director of Town Panchayats)
All the Assistant Directors of Town Panchayats.
(Through the Director of Town Panchayats)
All the District Treasury Officers (Through the Director of Town Panchayats)
All the Executive Officers of Town Panchayats.
(Through the Director of Town Panchayats)
The Pay and Accounts Officer (North), Chennai - 600 001.
The Resident Audit Officer, Chennai - 600 009.
The Accountant General, Chennai-18/35. ,v
The Director of Local Fund Audit, Chennai - 600 035,
Copy to
The Hon’ble Chief Minister Office, Secretariat, Chennai -600 009
The Special Personal Assistant to Hon’ble
Minister for Municipal Administration, Secretariat, Chennai-600 009,
The Special Personal Assistant to Hon’ble
Minister for Finance and Human Resources Management,
Secretariat, Chennai-600 009,
The Principal Secretary, Finance Department,
Secretariat, Chennai — 600 009,
The Secretary, Human Resources Management Department,
Secretariat, Chennai 600-009,
The Secretary, Tamil Nadu Public Service Commission, Chennaj — 600 003.

The Director of Municipal Administration, Chennai-600 028.

The Principal Private Secretary to Principal Secretary to
Government, Municipal Administration and Water Supply
Department, Chennai- 600 009.
The Finance (Infra-111/Paycell) Department, Secretariat, Chennai - 600 009
The Municipal Administration and Water Supply
(TP-11/TP-III /ME-1/OP-II) Department, Chennai — 600 0009.
Stock File / Spare Copies.

//FORWARDED BY ORDER/ / :
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SECTION OFFICER
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Annexure -1

G.0.(Ms).No.23, Municipal Administration and Water Supply (TP.1)
Department, Dated. 21.02.2024

) L R
Fixation of norms based on classification of Town Panchayats for uniformity of posts
Grade - II Town Panchava
. . No. of | P [
::). Wing Name of the post pgs:s Le?lzl | Scale of Pay
— |
(1) (2) (3) (4) (5 : (6)
U, Head Clerk 0 10 20600-75900
2 & | Junior Assistant 2 8 19500-71900
3 | ®n Bill Collector 1 8 19500-71900
4| = g £ | Typist cum Data Entry Operator 1 8 19500-71900
5 | °E [ Record Clerk 0 2 15900-58500 |
5 < | Office Assistant 1 1 15700-58100
| 7| § |sanitary Officer A 0 15 | 36200-133100 B
8 | 8¢ |Sanitary Inspector 0 11 |  35400-130400 |
g e —
9 | BE |Assistant Sanitary Inspector 0 10 | 20600-75900 |
10 = Sanitary Supervisor 1 3 | 16600-60800 i
o I J
, |
| 11 g’ Assistant Engineer* 0 20 37700-138500 j
| 12 .q‘-'j O | Junior Engineer* 0.5 13 35900-131500 |
-] of
13| E2 |[Overseer* 0.5 11 35400-130400 1
14 ; § Work Inspector 1 8 |' 19500-71900 |
i AeIEs - A - s
=] |
' )
15 | 3 §§ Junior Engineer (Planning)* 0.25 11 35400-130400 '
= e
R
! . | T
r Totai | 8.25 i
| |
*Post fixed on cluster basis g
(Junior Engineer/ Overseer *- gne post for two Grade -II Town Panchayats, '

Junior Engineer (Planning)*- one post for four Grade- II Town Panchayats.)

_ i
%\'VQ%T “ o

SECTION OFFICER
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//FORWARDED BY ORDER//
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Annexure -I1

G.0.(Ms).No.23, Municipal Administration and Water Supply (TP.1)

Department, Dated. 21.02.2024

Fixation of norms based on classification of Town Panchayats for uniformity of posts
Grade- I Town Panchavat
sl. : [ No.of Pay
No. Wing Name of the post | posts Level Scale of Pay i
(1) (2) (3) (4) (5) (6)
1 Head Clerk [ 0 10 20600-75900
|
Z g Junior Assistant | 2 8 19500-71900 [
- 4 .
3 | 8 B & | Bill Collector 2 8 19500-71900
T3 E =
418 ‘£ 2 | Typist cum Data Entry Operator 1 8 19500-71900
E —
35 b, Record Clerk 0 2 15900-58500
6 | Office Assistant 15700-58100
|
|
7 | = Sanitary Officer 0 15 36200-133100
o
8 | § g |Sanitary Inspector 0 11 35400-130400
I c :
9 = 2 | Assistant Sanitary Inspector 1 10 20600-75900
0_ 'é “Sanitary Supervisor 1 = 16600-60800
1 | 3
H
11 Assistant Engineer* 0 20 37700-138500
— o
12 | £ |Junior Engineer* 0.5 | 13 35900-131500
3] - {
£ .
13| EE5 |Overseert R4S b s st 35400-130400
)
& Work Inspector 0 8 18500-71900
14 '
()
cso
{ 15 % g g Junior Engineer (Planning)* 0.25 11 35400-130400
= a8
a
] Total 9.25 |
* Post fixed on cluster basis o )
(Junior Engineer/ Overseer *- one post for two Grade -1 Town Panchayats,
| Junior Engineer (Planning)*- one post for four Grade -1 Town Panchayats.)

//FORWARDED BY ORDER//
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Annexure —III

G.0.{Ms).No.23, Municipal Administration and Water Supply (TP.1)

Department, Dated. 21.02.2024

Fixation of norms based on classification of Town Panchayats for uniformity of posts
Selection Grade Town Panchayat
S‘I)" Wing Name of the post l:rg‘s:sf L':\Z! |  Scale of Pay
(1) (2) (3) (4) (5) (6)
L Head Clerk i 10 20600-75900
2 § Junior ASSlstant 1 8 19500-71900
3 | 8 |Bil Collector 2 8 19500-71900
' (- =
4 25 | Typist cum Data Entry Operator 1 8 19500-71900
gE
5 E | Record Clerk 1 2 15900-58500
& < | Office Assistant 1 1 15700-58100
7 T | Sanl i 200-1331
é | Sanitary Officer 0 %i RG 36200 100
8 ® o | Sanitary Inspector 1 11 35400-130400
L | &£ =
| ¢ % 2 Assistant Sanitary Inspector 0 10 20600-75900
; 10 E Sanitary Supervisor 1 3 16600-60800
11 i Assistant Engineer* 0 20 37700-138500
o =
12 'E o Junior Engineer#* 0.5 13 35900-131500
=
13 £ £ | Overseer* 0.5 11 35400-130400
2 Work Inspector 0 8 19500-71900
14 5
o
tE o
15 | BE ';7 Junior Engineer (Planning)* 0.5 11 35400-130400
5 :
, B
? | Total 10.5
 *Post fixed on cluster basis
(Junior Engineer/ Overseer/ *- one post for two Selection Grade Town Panchayats,
Junior Engineer (Planning)*- one post for two Selection Grade Town Panchayats)

//FORWARDED BY ORDER//
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Annexure =1V

Department, Dated. 21.02.2024

Fixation of norms based on classification of Town Panchayats for uniformity of posts ;
Special Grade Town Panchayat
sl. 4 ! No.
No. Wing Nan_n_e ?f_ﬂ_‘e_ ios:t - Il—zgs}?_ LZ?JZ,E Scale of Pay
(1) (2) 3 4 | (5 (6)
1 Head Clerk ) 1 10 20600-75900
2 g Junior Assistant 2 8 18500-71900
—
3 ® 8 o | Bill Collector 2 8 19500-71900
G4 E
4 g € 2 | Typist cum Data Entry Operator 1 8 19500-71900 |
E - _—
5 '2 Record Clerk 51 2 15300-58500
6 Office Assistant 1 1 15700-58100
7 = Sanitary Officer BEIDEN 15 | 36200-133100 |
8 ® o | Sanitary Inspector 0 11 35400-130400
Ic =—— L= —
| 9 L g Assistant Sanitary Inspector 0 10 20600-75900
o & Sanitary Supervisor 2 3 16600-60800
B
11 o, Assistant Engineer* 0.5 20 37700-138500
=
12 % o | Junior Engineer* 0 13 35900-131500
= =S
13 | E5 |Overseer 0 11 | 35400-130400
g Work Inspector 1 8 19500-71900
14 i
L = = s Mot
cfo .
15 | B E é Junior Engineer (Planning)* 1 11 35400-130400
b=5CE
o , |
Totzl : 13.5
| *Post fixed on cluster basis AR - CALEI TS
(Assistant Engineer *- one post for two Special Grade Town Panchayats,
Junior Engineer (Planning)*- one post for each Special Grade Town Panchayats.)

//FORWARDED BY ORDER//
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